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account of powerlooms and procellin, 
during the years 1116(-62, 11162-63, and 
1963-64; 

(b) whether it is a fnct that the 
average income per year was ou tho: 
decrease; and 

(c) i1 so, the reasons therefor? 

The MInIster of FinaDCI! (Sbrl T. '1'. 
Krislmamacbari): (a) A statement is 
laid on the Table of the House. 
[Placed in Libra",. See No. LT-262'1/ 

14]. 

(b) No, Sir. 

(c) Does not arise. 

"Levy of Excble on Dlftereat Yams'" 

{ 
Sbri Jedhe: 

1815. Shrl M. L. Jadhav: 
Shri Lonikar: 

Will the Minister of Finance be 
pleased to state: 

(a) whether any distinction is made 
far levy of excise on yarn of diftert'nt 
varieties, SUch as cotton yarn spun 
from Indian cotton, purely from 
imported cotton and mixcd Indian and 
imported cotton; 

(b) if so. how it is calculated; 

(c) whether it is a tact that upto 
III Fr. count yam can be spun from 
Indian Cotton; and 

(d) if so, whether this filct is takEn 
into consideration while levyin, 
excise duty? 

The Minister of Finance (Shri T. T. 
Krlshnamachari): (a) and (b). For 
purposes of levy of Central Exc;ise 
duty on cotton yarn no distinction is 
made between yarn spun out of 
imported or indigenous o~ton Or from 
a mixture of the two.' Different rates 
of duty have, however, been pres-
Cl ibed for yarns of different coun!., as 
in this Ministry's Notifj.cation No. 
~16 - nt  Excises, dated the 1st 
l4arcb, 1964, a copy of which is laid 

on the Table of the Sabha. [Placed 
in Libra",. See No. LT-2628/64]. 

(c) It is a fact that there are cer-
tain varieties of Indian cotton frora 
which yarn upto 51 Frcnch counts C80n 
be spun. But the quantity of such 
types of cotton is very small. 

(d) Yes, Sir. This is also one of 
the factors which wu taken into con-
sideration. 
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Central Aid lor New Industries 

1817 J Shri F. C. 80rOOah: 
. 1. Shri Bal Krishna SiD!;h: 

Will the Minister of Works, Boustnl' 
and RehablUtatlon be plcl:sed to state: 

(a) whether Central aid has been 
asked for by some of the States tor 




